FORM G

INVITATION FOR EXPRESSION OF INTEREST IN SIWON AGRI PRIVATE LIMITED
OPERATING IN ALL TYPES OF FOOD GRAINS AND AGRICULTURAL PRODUCTS AND TRADING IN
CATTLE FEEDS

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (InsolvencyResolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the corporate debtor along Siwon Agri Private Limited
with PAN/ CIN/ LLP No. PAN: AAXCS2636)J
CIN: U74999DL2016PTC299992
2. Address of the registered office As per the details available on the MCA
Master Data - 54/2 & 3, Plot 23, 127,
Hanuman Lane, Janpath, Central Delhi —
110001 Delhi

3. URL of website Not Applicable

4. Details of place where majority of | Refer Process note for details of the
fixed assets are located assets

5. Installed capacity of main Not Applicable
products/services

6. Quantity and value of main Nil
products/services sold in last
financial year

7. Number of employees/ workmen Nil

8. Further details including last available | Detail can be sought by emailing to:
financial statements (with schedules) of | ibc.siwonagri@gmail.com
two vyears, lists of creditors, relevant
dates for subsequent events of the
processare available at:

9. Eligibility for resolution applicants under | Eligibility Criteria is mentioned in the
section 25(2)(h) of the Code is available | detailed invitation of EOl and can be
at: obtained from RP through the following

email id: ibc.siwonagri@gmail.com

10. Last date for receipt of expression of 27-07-2025
interest

11. Date of issue of provisional list of | 06-08-2025
prospective resolution applicants

12. Last date for submission of objections | 11-08-2025
to provisional list

13. Date of issue of final list of prospective | 21-08-2025
resolution applicants

14. Date of issue of information | 26-08-2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. Last date for submission of resolution 25-09-2025

plans




16. Process email id to submit EOI ibc.siwonagri@gmail.com
17. Details of the corporate debtor’s No information is available about MSME
registration status as MSME registration
Note:

These timelines are as prescribed under the Insolvency and Bankruptcy Code, 2016 and
regulations thereof. The RP/CoC may for the convenience of the Prospective Resolution
Applicants reserves right to modify the same for the benefit of the Stakeholders.

PREETI ez
CHAUHAN 253855

Preeti Chauhan
Resolution Professional
Siwon Agri Private Limited
IBBI/IPA-002/1P-N01273/2023-2024/14331
IBBI Reg. address: R Z 20 K Block Gandhi Market,
West Sagarpur, New Delhi-110046

ibc.siwonagri@gmail.com, cspreetichauhan@gmail.com

Date: 12.07.2025
Place: Delhi




SATURDAY, JULY 12, 2025

ENERGY FOR EVER

ONCE IREDA ALWAYS IREDA
(A Navratna (PYE)

NOTICE CONVENING THE 38™ ANNUAL GENERAL MEETING (AGM)

THROUGH VC/OAVM

NOTICE is hereby given that the 38" Annual General Meeting (“AGM”) of members of Indian Renewable Energy Development
Agency Limited (“Company”) will be held on Thursday, August 7, 2025, at 11:30 AM (IST) through Video Conferencing
(“VC”)/Other Audio Visual Means (“OAVM”) without the physical presence of members at a common venue to transact
the businesses as set forth in the Notice of AGM in compliance with provisions of Companies Act, 2013 and Rules made
thereunder read with the General Circular No. 09/2024 dated September 19, 2024, issued by the MCA and Circular No.
SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated October 3, 2024 issued by the SEBI.

In compliance with the above circulars, Notice of AGM along with Annual Report for the Financial Year 2024-25 (FY 25) will be
sent via email to those members whose email IDs are registered with the Company’s RTA i.e., MUFG Intime India Private Limited
(formerly known as Link Intime India Private Limited) or Depository Participants (DP). Further, as per Regulation 36 (1) (b) of
SEBI (LODR) Regulations, 2015, a letter providing a weblink for accessing the Notice and Annual Report for FY 24-25 will be sent
to those shareholders who have not registered their email addresses with the Company’s RTA or Depository Participants (DP).
The Notice of AGM and Annual Report for FY 25 will also be made available on the website of the Company i.e., www.ireda.in,

website of the stock exchangesi.e., www.bseindia.com and www.nseindia.com and also at the website of the e-Voting agencyi.e.,
https://instavote.linkintime.co.in. Hard copy of annual report shall be sent to shareholders on specific request only.

Members can attend/participate in AGM through VC/OAVM facility only. Members attending AGM through VC/OAVM facility
shall be counted for the purpose of reckoning the quorum as per Section 103 of the Companies Act, 2013. The Company is
providing remote e-Voting facility to all its members for casting their votes on the business items as set out in the Notice of AGM. or
In addition, facility of e-Voting during the AGM is also being provided by the Company. The Remote e-Voting period will be open at
09:00 AM (IST) on Monday, August 4, 2025 and will end at 05:00 PM (IST) on Wednesday, August 6, 2025. Detailed Instructions
for attending the AGM through VC/OAVM facility and e-Voting, will be provided in the Notice of AGM.

Members who have not registered or updated their email ID and mobile number are requested to contact their
Depository Participant with whom they are maintaining their demat account. Detailed instruction will also be given in the
Notice of AGM for procuring User ID & Password and for registration of email ID for e-Voting. Members may send a request to

enotices@in.mpms.mufg.com for procuring User ID & Password for e-Voting.

Indian Renewable Energy Development Agency Limited
(A Government of India Enterprises)
Registered Office: India Habitat Centre, 1% Floor, East Court, Core-4A, Lodhi Road,
New Delhi-110003, Website: www.ireda.in, Email id: equityinvestor2023@ireda.in
Phone: +91-11-24682206-19, Fax: +91-11-24682202, CIN: L65100DL1987G01027265

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurredas aresultof
transactions with companies,
associations or individuals
advertisingin its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

In case of any queries regarding participation in AGM and e-Voting, members may contact INSTAVOTE and INSTAMEET helpdesk
by sending a request at enotices@in.mpms.mufg.com or instameet@in.mpms.mufg.com or contact on:- Tel: 022-4918 6000

14918 6175 or send a request to Mr. Rajiv Ranjan, Sr. Assistant Vice President (e-Voting), MUFG Intime India Private Limited at
rajiv.ranjan@in.mpms.mufg.com. Alternatively, members may also refer the Frequently Asked Questions and User Manual for

Shareholder available at the Help section of https://instavote.linkintime.co.in.

For Indian Renewable Energy Development Agency Limited

Place: New Delhi
Date: 11.07.2025

Sd/-
Ekta Madan
Company Secretary

&>

OSTWAL

MADHYA BHARAT AGRO PRODUCTS LTD.

Reg. Office- Wing A/1, 1st Floor, Ostwal heights, Urban Forest Atun, Bhilwara (Raj.) INDIA
Website: www.mbapl.com Email: secretarial@mbapl.com; CIN : L24121RJ1997PLC029126
Tel. No. : 01482-237104 Fax No. : 01482-239638

e

Statement of Un-Audited Financial Result For the Quarter Ended as on 30th June ,2025
[Regulation 47(1)(b) of the SEBI (LODR ) Regulations, 2015]

BITS LIMITED

CIN:- LT2200DL1292PLC2419T
Regd, Office: 711, Tih Floor, New Delki House, 27, Barakhamba Road, Mew Delhi-1 10001
Email; bitsitdi@gmail.com, Website: http:'www bits natin Tel, Mo, 011-41856547

Motice of 33rd Annual General Meeting, Book Closure and
Remate E-Voting information

MNOTICE i hareby givan thal the 330 Annual General Meating [AGM T af he members.of Bils
on Sundey, the 43rd August 2025 &t 12:00 BN, to frensact ihe Ordingry Business, 85 set
aul in the Molice of &GM. Tha Nelica of the Meeling, &anual Repart for the Finansial Year
ended March 31st, 2025 and remele evoling defalls have been sent in electeanic mode ho
all the mambers whase e-mail 1Ds are repisterad with the CampanyRTADepasiory. Tha
date of compiation of emad of the nofices |o tha sharshodders is 11th July, 2025

In case you hava nod registerad your email [Dowilh tha Company! Depasdory, pbaasa fallaw
belsw instructons o ragisler pour emall 10 for ablaining Anncal Repart for Financial Year
20425 and login details for e-valing

Physical Holding: Send a reguest 1o Ragiztrar and Transfer Agaals of tha Company,
Mas Services Limited ai infoi@massery.com providing Folio number, Name of fhe
shareholder; scanned copy of the share certificaie (Frant and Back). PAN [ Zelf atlasbed
sganned copy of PAN Card], SADHAR [Sall altesled stanned copy of Aadhar Card) lor
registering email-address

Please sand your bank detail with onginal cancelled chaque 1o our RTA (2. Mas Services
Limited a1 T-34, 2nd Floor, Okhla indusirizd &rza, Phase-ll, Maw Delbi-110020) alang with
latler menlioning fodic ro. o not registered atrgady

Demat Holding: Pleaze contact your Depesiicry Partcipant [DP) and register your amail
address-as pes e process advised by DP. Please also updale your bank detail wilk wour DP
for dividend payment by NACH If declare by company
These tocuments are akso avallable on Company's website www bils.nat.in for download by
the - members. Motice &5 hereby given in comaliance with- the provisions of Section 10&8-of the
Companies Aci, 2093 read with the Compgenies (Manggemant and Admenistralion) Rufes,
20114 a= amended and Ragulalion £4 o! 5EBI (Listing Obligatians and Disclosura Requiremanis)
Regulations, 2015 1hat the Company has offered e-valing facility far fransactng all the
business by Walional Securifies Depositary Limiled {MSDL} {hrough their portal
v gvoling.nsdlcom o enable 1he mambers ba casl thair voles eleclranically. The remata
a-wating period commandes an Thursddy, July 3181, 2025 {09:00 &.M.| and ends on Salurday,
Apgqust 0Znd, 2025 (0500 PAL), No e-oling shall be atlwed beyand the said dale and lime
During thiz perad mambers of the Company, halding shares either in physica! ioom groin
demateralized form, as on {he cul-olf dale af Menday, July 281k, 2025, may cas! their vola
by rémate g-voling, Any person, whe acquirgs shares and becomes membes of the Company
afier dizpaich of the nofics and holding shares as of the cut-off date i.e Monday, July 28ih,
2025 may abtain the login |0 end passwosd by sending 3 request at evatingi@nsdd.cain ar
RTA, Mas Services Limitad al inM@massery.com. Howaver, if the members &re already
registered wilh WEDL for remobe @=woling then they can usd ek axisiing user Ik and
pessgwaord for casting their vote, The remote e-veling madule’ shall be disabled by KSDL for
wating thareaflar. Cnca the vole an a rescéution is cas! by the mambier, the membar shald not
be alfawed 1o change || subsaquently. Tha facilily far valing through e=valing shall be made
avallatie at the AGM and the members who have cast her vole by remote g=WGlng prar b
the AGM may also aftend the AGM bul shall net be enlitled o cast their vate again, Ms. Prilika
Magi, Practicing Company Secretary [Mambership Mo, 29544 & CP No. 11278), Proprigtor M's.
Prilica Magl & Associales, Company Secretaries, has bean appoinied as Scrutinizer for the
g-yotmg process, The datallad procedura for remate 2-vating = conlained i the letter san
with the Motice of tha AGM. Any query/grievence relating io e~voling may be addrassed 1o Mr.
Surandra Singh Tangar, Campany Sacralary and Comgliance Cificer, Bits Limited. 711, Tih
Elaar, Mow Defi Houwse, 27, Barakhasmba Boad, Mew Deth - 110001 Phore: 01143856567,
Email; bitsltdi@gmail.com, NOTICE izalsa hereby given pursuant b Section 91 of the Companies
Act, 2013, Rula 10 of the Companies (Management & Administration) Rubss: 2014 and
Ragulation 42 of SEBI [Listing Chligations and Disclosure Saquiremantsh Ragulations, 2015
ihat the Ragister of the Members and Share Transfer Books of the Company will remakn
closed fram Monday, July 28k, 2025 {0 Senday, Aequst 03rd, 2025 (bath davs Inclugive) far
tha purpose of taking record of the shareholars at the Annual Genaral Meating.
For Bits Limited
Sl
surendra Singh Tangar
[Company Secretary & Compliance Officer)

Place: New Daolhi
Date; 11th July, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SHOW CAUSE NOTICE

IDBI Bank Ltd, RAC Nehru Enclave, Basement C-22, Hotel Conclave Executive,
Kalkaji (Opp. Paras Cinema), New Delhi - 110 019

Borrower: Sh. Akash Deep Chauhan & Smt. Harpreet Juneja:

Address: 402, Tower 4, Plot No. 2, Near Dwarka Metro Station, Beverly Park,
Dwarka Sector 21, New Delhi - 110 075

Notice is hereby given to the persons mentioned below that the proceedings for
classification as fraud as per RBI Master Directions on Fraud - Classification and
Reporting by Commercial Banks and select Fl's dated July 01, 2016 (‘Master
Directions’), has been initiated and the Show Cause Notice issued by the Bank to the
following persons has been returned un-served.

Designation (Borrower/
Promoter/ Director
[Partner/ Proprietor

lIAccomplice.)

Name Address

Sh. Akash Deep 402, Tower 4, Plot No. 2, Near Dwarka
Chauhan & Metro Station, Beverly Park, Dwarka
Smt. Harpreet Juneja| Sector 21, New Delhi- 110 075.

Borrower

The above persons, if they so desire, (a) may immediately collect the copy of the Show
Cause Notice either in person or by duly authorized person by producing proof of
identity, from the undersigned at the address as given above. (b) may Show Cause
within 10 days from the date of publication of this notice as to why their name should not
be classified as fraud in terms of Master Directions and subsequent actions be taken.

Date: 11.07.2025 (Bharat Bhushan Premi)
Place: New Delhi DGM & Centre Head

FORM G
INVITATION FOR EXPRESSION OF INTEREST IN

SIWON AGRI PRIVATE LIMITED
OPERATING IN ALL TYPES OF FOOD GRAINS AND
AGRICULTURAL PRODUCTS AND TRADING IN CATTLE FEEDS

E{LI nder Regulation 364 (1) of the Insolvancy and Bankruptcy Board of India
i[lr'ns.-:r1w:3:'|::5.I Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1 Mame ol the carporsde debider along with
PANI CIKY LLP Mo

Siwon Agri Private Limitad

PAM: AAXCS2EIS]

Cl: 7Dt 2016PTC 20092

As per the detals avaiable on the MOA Master
Dials - 5442 & 3. Plot 23, 127, Hanuman Lana,
Jangath, Central Dethi — 110001 Delly

Wat Apalicable

Rafer Prosess rate Tor detalls of he asses

2 |Acdress ol the registered office

& |URL of websis
4. |Detalis of place wheane majority of fmed
axzals ame locaiad

& |inslalled capacty of maln producis! Hat Applcable
EEVICES

B |Cuardity and vaue of main produgis! pdl
gervices sold in last financial year

7. |Murnber of erployaes) workmen il

B Further dalails ncludng Lest avalable
financial stabemenis (wih schadukag) of
bwo years, fists of oredilors, relevant
dalees far stfsequent evants of (he prociss
afe availabis af

[+ E!l_r;-eHiI:ll fer resalulisr appicants undes
sectian 2502 of the Code = avalabls

Dbl can be soughl By emaikng &
inc.slwanagridamail com

Eligililiy Crilisia i renlioned in b delaled
nvitaton of ECl and can be obtaned fram P

Note :

a) The above unaudited financial results of the company for the quarter ended June 30th, 2025 have been
reviewed by the Audit Committee and approved by the Board of Directors at its meeting held on 11th July, 2025.
The same have been subjected to limited review by the Statutory Auditors.

b) The above financial results are prepared in accordance with Indian Accounting Standards ('IND AS') as
prescribed under section 133 of the companies Act, 2013 read with relevant rules issued there under.

c) The above is an extract of the detailed financial results for the quater ended 30th June ,2025 filed with the
Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations , 2015.
The full format of the quarterly financial results are available on the websites of the Stock Exchange
www.nseindia.com and Company's website www.mbapl.com

For and on behalf of the Board of Directors

2025, may oblam the login 10 and password by sending a request ab evoting@nsd.co.in or
RTA Mwis Carpaerve LLP &l infoi@nivis.co.n, Howeyer, if the mambers ane already reqisiered
wilh M50L for remota e-voling than thay can use thair existing wsar |0 and passwerd far
casting their vola. Tha remate e-vating modula shall ba disabled by MSOL for voling thereafler.
once the vole on a resaluban is cast by the-membar, the mambar shall nol beallowed ko
change it subsegquendy, Tne facility for votng through e-voling shall be made avallable a1 the
AGM and Ihe members who have cast their vate by remabe e-vating priar bo the AGMW may also
attend the AGK but shall nat be entiled fp cast heir vole again, Ms. Prilie Magi, Praclicing
Campany Sedrelary [Mambership Mo, 23544 & CP Na: 11279), Proprielor Mes. Prilika Kagi &
Assacidles, Company Secrelaries, has been appainted a5 Scrulinizer for the e-voling process.
The defalled procedurs for remote e-voting i confained in the lefler sent with the Nofica of
tha AGKW. Any guery'grisvance redafing to e-voling mey be addressead to Ms. Geatika Sehgal,
Campany -Secratary and Compliance Officer, Pan India Carporation Limitad, 711, Tlh Floor,
Now Delhi House, 27, Barakhamba Hoad, New Deiki - 110001 Phone: 011-4365656T,
Email: srgldi@gmail.com. NOTIGE is-a%so hereby ghean pursuant i Section 51 of the Companies
Act, 2013, Rule 10 of the Campanies (Management & Administration) Rules, 2014 and
Rapulation 42 af SEBI (Listing Obfgatiang and Disclosure Raquiremants) Regulstions, 2015
that ihe Ragister af the Membars and Shara Transfer Books of \he Company will remain
closed fram Manday, July 281, 202510 Senday, Sugust 03rd, 2025 {bath days Inclusieal lar
ihe purpose. of tasing recard of the sharehokders at the Anraal Genaral heesating
Far Pan India Corporation Limited
Sl
Geetlka Sehgal
Company Secretary & Compliance Officer

Place: Wew Delhi
Date; 11th July, 2025

L (Sourabh Gupta)
Place: Bhilwara E, . : Whole Time Director & CFO
Date : 11th July ,2025 == DIN 07177647
E] -
e FORM B

[2ee Regulation - 13{1){a}]
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT-2)
15t Floar, 300 33-34-35, Sector-17A, Chandigarh, (Additional space allofed on 3rd & 4ih Floor alzo)
CASE NO. OA/1453/2024

Summens under sub-sachon (4] of secton 19 .of the Act, read with sub-rule (2A) of rde 3 of
" B | '
tha Debt Recovery Tnbunal (Procedurna) Rulas, 1993 Exh No. 27160

UNION BANK OF INDIA
VS

ALOK KUMAR KUMAR
To,

(1) Alok Kumar Kumar DIW/S/0-Onkar Shrihari Bidwe C-1/81/A, Plot No.23,
C and D Block South West, Delhi-110045

(2) Mr. Alek Kumar Son of Shri Onkar Shrihari Bidwe R/o C-1/81/A, Plot No.
33. C and D Block, Vinodpuri, Vijay Enclave, Najafgarh Delhi-110045.

Also At Mr. Alok Kumar Son of Shri Onkar Shrihari Bidwe Residental Upper
Ground Floor, Flat Ne, B-1, Plat No. 11,12,13 and 14, Khasra No. 18/24/2 and
2114, Village Pochanpur, Raj Nagar, Part-2, South West Delhi, Delhi-110077,
South West, Dedhi- 110077

Also At. Mr. Alok Kumar Son of Shri Onkar Shrihari Bidwe Cffice/Shop At--A-
1, Shop Neo. 132, Vijay Enclave, Najafgarh, Delhi-110043, Central, Delhi-110043

SUMMONS

WHEREAS, OAM4532024 was listed before Hon'ble Prasiding Officer/Registrar on
10.07. 2025,

WHEREAS this Hon'bhe Tribunad iz pleased fo issug summons! nolice on the said
Application undar saction 14} of the Act, {OA) filed againsi you for recovary of debts of
Rs. 2275857/ {application along with copies of documents elc, annaxead)

In accordance with sub-section (4) of sechon 19 of the Act, you, the defendants ara
diraclad as under-

1. to show cause within thirty days of the service of summons as to why relief prayed for
should nol ba granted;

2. todiscloze particulars of proparties or assais other than propertes and assets specified
by the applicant under sarial numbar 3Aof the oniginal application;

3. you ara restrained from dealing with or disposing of secured assets or such other assats
and properties disclosed undar serial number 34 of tha original application. panding
hearing and disposal of tha application for attachment of properties;

4. you shalf nof transfer by way of sale, lnase o otherwiza, excaplin the ordinary course of
his business any of the assals over which security interest is created and or other assats
and properies spacifed or disclosed under senal number 3A of the original application
without the prior approval of the Tribunal;
5. you shall be liable lo account for the sale proceeds realised by sale of secured agsels or
other assels and properties in the ordinary course of business and deposit such sale
procaads in the account maintained with the bank or financial institutions holding security
interasi ovar such assets
You are also directed (o file the written statement with a copy thereof furnishad 1o the
applicant and 1o appear before Reqistrar on 28,08,2025 at 10:30A.M. filing which the
applicaton shall be heard and decided in your absence,
Given undar my hand and the seal of this Tribunal on this date ;: 11/0712025.

Signature of the officer Authorised to issue summaons

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S KLM HOLDINGS
PRIVATE LIMITED-IN LIQUIDATION:

Sl. PARTICULARS
No.

DETAILS

. . at: thecaugh the folioeing eme id;
Rs. in Lakhs (unless otherwise stated) It shvonagniggmail com
. 10. |Last dabe for racaipt of gupression of 2P-07-2025
S.No. Particulars Quarter Ended year Ended PAN INDIA CORPORATION LIMITED Ieheres! . . . i
30.06.2025 31.03.2025 30.06.2024 31.03.2025 CIN:- LT2200DL1984PLCO1T590 E_‘;'_J"f‘_Iff'?_f:f’:;ﬂﬁﬁ:ﬁ";ﬁr'l::iﬁ: 06-08-2025
: : : : Ragd, Offica: 711, Tih Flaor, kew Delki House, &7, Barakhamba Road, New Delhi-1 10001 2 = - =
- - Unaudited Unaudited Unaudited Audited Email: zrgitdi@gmail-com, Websita: htip:'wwa.panindiscarp.com Tel. Mo, 011-4 3656567 b :f;:iﬂi;ﬂrif,mmmm N R BN
TOtal iIncome from Operatlons 41,272.43 30,315.75 20,194.08 107,041.48 Motice of 415t Annual General Meeting, Book Closure and Remote 13. |Data of issue af fnal list of prospactive 7083025
N t f.t / I f th . d E-Voting information regeilion apalicants
et profit / (loss) for the perio NOTICE iz haraby givan that the 415t Annual Ganeral Mesting {'AGM') of the membars of Pan 74, |Data of issue of information T5-08-2025
(before tax, exceptional and IEEE“C?IE:E:IIDIT II:: rr;le-udwlll Iéuleﬁr'f;dl:‘il':lﬂugr;['-'i;-ul:lggﬁl.::lu;??L;tiﬂg;rj‘la;cl'{jl ?Ih:rpﬂugin;-:::! F;gn:::n;;h;rens_;uv:ag:.m;luuizuxr:;;n" N
. . F % m Sunday, the Bdrd August, SHE AL M. 1o Iransact the Businass, Uess i planzs to o ¥
extraordlnary Items) 4,414.11 2,695.94 1,795.99 9,462.15 a3 sl oul in the Matice of AGM. The MNotice of the Maeting, Annual Report for thi Financial | rescéution applcants
. . Yezr gndad March 3151, 2025 ant rampote a-vating detalis have heen sent in lecirenlc mods 15, |Lagt dabe for submssion of resolution 25-04-2025
3 Net proflt / (lOSS) for the perlod fo all the members whose e-mail IDs are ragisterad with the Company/RTADepository. Tha ___|pans ) R
. data of completicn ol amail of ke notices 10 e sharahoidars 15 11th July, 2025 16. |Procass emell id ka submet ECH inc. stwanagrigxgmail.cam
before ta_x (aft.er excePtlonaI and In case you have not registered yauwr emall ID with the Company! Depasiiory, pleasa follow 7. |Detaiss of te corporsle dabior's M infarrnabon is avaitable about M3ME
extraordinary items) 4,414.11 2,695.94 1,795.99 9,462.15 below mstructions to register your email 1D for cbtaining Annual Repart for Financial Year| | registration statis as MIME regisiration
X . 2024-25 and bogin-detads for a-woling. Note: .
4 Net proflt / (lOSS) for the perlod Physicel Holding: Sand & request fo Registrar and Transfer Agents of the Company, Nivis Tlﬁ;{' Umelines are as preseribed under the Insolvercy and Barkruptoy ':L!_dt“. 2016 Hl_d
after tax(after exceptional and Capsae LLP o @i o Folourbar, amacf sk, scamed | | oo hrcl. Th RICSC nay ff e cnenre f e losuve Fosobtr
. . copy of theshara carfilicate [Front and Back), PAN § Sefl altesled scanned copy of PAN Gard), s L ' Sdl-
extraordinary items) 2,820.62 1,425.33 1,148.60 5,747.56 AADHAR (Soff antested scanned copy of Aadhar Card} for registering emall addrass el kiR
. . Pleazse sand your bank datail with ariginzl cancellad chague ta aur RTA [i.e. Mivis Corpsarva Resolution Professional
5 Total comprehenswe income for LLF, 03, Shankar Vihar, 2nd Floor, Yikas Marg, Delké- 110092) along with ledtar mantioning Siwon Agri Private Limited
the period [Comprising profit/(loss fofie na. I nel registered already. IBBITPA-D02P-NO1273/2023-2024/14331
P [ P &P /( ) Demat Holding: Please contact your Depository Participant {DP} and register your amail IBBI Reg, address: R Z 20 K Block Eﬂ"dhl_“a*u:;
for the perIOd (after tax) and other address as per the process advised by DP. Please also update your bank detail wilh your DP :E‘ra'-ﬁ': 15-']'g-lm25 T :msﬁm”?”n Hrubg;r:r::ﬂim
comprehensive income (after tax)] 2,820.62 1,406.89 1,148.60 5,729.12 for dividand paymen by NACH if declare by company { Ptace: Delhi SR PN ORIV S O
These decuments are also available on Company's website www panindiacerp.com for
Equity share capital 8,762.69 8,762.69 8,762.69 8,762.69 download by the members, Mofice is haraby givan in complianca with the provisions of Secticn
108 af the Companies Act, 2013 raad wilk tka Companies [Managameanl and Administration)
7 Other equity (Reserves) - 31,622.12 Rules, 2014 s amended and Regulabion 44 of SEBI [Listing Otdigalions and Disclosure
= - rk - Requirements) Regufations, 21 5 that the Company has offered e-voling facility for rangacting
E i .10/- alt the business by Mational Securittes Deposilory Limited (MSDL) thraugh their parlal
arning per.share (Of.RS 0/ eaCh) wara evoling.nsdl.com o enable the members tr cast thair voles electronically, The remota
(fOf continuing and discontinued 3—'.-{12|ng periog ;u;- TEI'II:I.'.I:TI?J?I;I Tr;:l.lrsdag.' July 3158, 2025 (09200 &.M.} and ends oa Salurday, T“E
. . st 02nd, 2025 (05 ML), Mo g-volng shall be alipwed Dayand the Sad date and lime,
operatlons) (nOt annuaIISEd) During this period members of the Company, holding shares either o physical form or in
1. Basic (|n RS.) 3.22 1.63 1.31 6.56 dematerisiized Ifu:nrm;ls an 1he -=|_-1|:I-:|fl dale of Monday, .IJju_Iy 2Bth, 2025, E‘ua',' rlzﬁl_l.lﬂ :;IE" yioba B “SI “E
- by remate g-voling. Any parson, who acquires sharas and bacomes mambes of the Company
2. Diluted (In RS.) 3.22 1.63 1.31 6.56 after dispalch of tha nolice and holding shares as of 1he cul-oll dale e Monday, July Z8h,
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Mahindra FINANCE

with future interest thereonwithin 60 days from the date of notice,

Registered Office : at Gateway Building, Appolo Bunder, Mumbai- 400 001,
Corporate Office : ai B Wing. 3rd Floor, Agastya Corporate Park, Firamal Amili Building,
aunder Baug Lane; Kamani Junciion, Kuriz Wesi Mumbai- 400 070,

DEMAND NOTICE UNDER SECTION 13 (2) OF SARFAESI Act, 2002

Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Mahindra and Mahindra Financial Services Ltd by mortgaging
your immovabie properbes. Consequent to default committed by you all, vour loan accounthas been classified a3 Mon-performing Assef, whereas Mahindra and Mahindra Financial
Services Ltd being a secured credstor under the Acl, and in exercise of the powers conferred under sechion 13(2) of the said Act read with rule 2 of Secunty Inlerest (Enforcement)
Rubes 2002, issued Demand notice calling upon the Bomrower'siCo-Borrower's/GuarantorsMoartgagars as mentionsd in column No.1 to repay the amount mentioned In the notices

1. | Name of the Corporate Debtor M/s KLM HOLDINGS PRIVATE LIMITED

2. | Date of incorporation of corporate debtor | 27/03/1995

3. | Authority under which corporate debtor is
incorporated /registered

Registrar of Companies, Delhi

4. | Corporate Identity No. / Limited Liability | U74899DL1995PTC066795

Identification No. of Corporate Debtor

D-22 KH. NO.-77/14/2 GROUND FLOOR
STREET NO. 19BLK-D RAJEEV
NAGAR EXTN. VILLAGE-KARALA CITY
Delhi DL 110086 IN.

5. | Address of the registered office and
principal office (if any) of Corporate
Debtor

6. | Date of closure of Insolvency Resolution | 11.06.2025

Process

7. | Liquidation commencement date of
corporate debtor.

12.06.2025 (The order was received by
the undersigned on 07.07.2025 as the
same was uploaded on the website of
the IBBI on 07.07.2025 only.)

Name of Borrower!

Date of NPA

Loan Mo. | Contract No,
[SBLODT1813E6611.

2, Rajlya Begam
{Co-Bomower)

(Rupees Eleven Lakhs Only)

388, Shiva Kunj, Mauza Babarpur, Agra, Ultar Pradesh, Bounded as| Notice date :
follows : On or Towards East by : Piof of Sunil On or Towards West
by : Plot of Munzi 3ingh. On or Towards Morth by : Piot of Munsi
Singh. On or Towards South by ; 9 Meter Wide Foad

Loan Account : Amaount Due
|Co-Borrower! Guarantor No. & Laan ot Details of the Security to be enforced & Demand fh (e
Mortgagor Amou Notice date
1. Wakeal Uddin Sanction Letter bearing Ref. No. |Mortgaged Immovable Proparty detalls | ITEM NO-1 - A the piace | Date of NPA : Rs.20,52.577.63/-
{Borrower) 16053101 00000003 and parcel of House having MWagar Migam Mo. 43/438/5K/388, 00.09.2020 {Rupees Twenty Lakh
Dated : 05.06.2018 measuring 200 Sg. Yds, & 167,22 sq meters, siluated 3t Khasra No,| Demand | Fifty-Two Thousand Five

Hundrad and Seventy-
Sevan and Eighty-Three
Paise only)
a5 on 28,06.2025

0807 2025

[ = T S sxr T

e mEwrr

Motica is therafore grven to the Bomower! Co-Bomrower! Guarantor & Mortgagor a3 mentioned in Codemn Mo.1, calling upon them to make payment of the aggregate amount as shown in
colurmn Mo, 5, against al lhe respective Borrower! Co-Bomower within 60 days of Publication of this nofice &5 the sald amount is found payable in relabon b the respective loan acoount as on
the date shcvin in Column Neo5, [ts made clear that if the aggregate amaount togather with future Interest and ather amounts which may becorme payabla t the date of payment, is not paid,
Mahindra and Mahindra Financial Services Ltd shall be consirained fo take appropriate acfion for énforcement of security interest upon properfies as described in Colemn Mo 3. Please
note thai this publication is made without prejudice to suchrights and remadies 25 are available to Mahindra and Mahindra Financial Services Lid against the Bomower's! Co-Bomowers!
Guarantor's Mortgagors of the said financials under the law, you are furiher requested 1o nole that as per section 13{13) of the said act, you are restrained’ prohibited from disposing of or
dealing with tha above sacurity or transfierring by way of sale, leasa or otherwise of the sacured assetwithout prior consant of Secured Craditor.

8. | Name and registration number of the
insolvency professional acting as
liquidator.

Mr. Kamall Ahuja
Reg. No.- IBBI/IPA-002/IP-N01025/2020-
2021/13389.

Address: A-5, 2nd Floor, Gurudwara
Marg, Defence Colony, Delhi-110024.

Email ID: nclt.srassociate @lawmax.in .

9. | Address and e-mail of the liquidator, as
registered with the Board.

10.| Address and e-mail to be used for
correspondence with the liquidator.

Address: D-251, Basement, Defence
Colony, New Delhi-110024.

Email ID: kimholdingscirp1@gmail.com
Phone No. : 011-46772202.

11.| Last date for submission of claims

| 11/08/2025

Notice is hereby given that the National Company Law Tribunal (New Delhi Bench-Il) has
ordered the commencement of liquidation of M/s KLM Holdings Private Limited on 12.06.2025
vide IA No. 40/2024 in CP IB No.510/ND/2023.The order was received by the undersigned
on 07.07.2025 as the same was uploaded on the website of the IBBI only on 07.07.2025.
The stakeholders of M/s KLM Holdings Private Limited are hereby called upon to
submit their claims with proof on or before 11/08/2025, to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All ther
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Sd/-
Kamall Ahuja
Liquidator of
In the matter of KLM Holdings Private Limited
Reg. No.: IBBI/IPA-002/IP-N01025/2020-21/13389.
Office Address: D-251, Ground Floor,
Defence Colony, Delhi-110024.
Email: KImholdingscirpl @ gmail.com.

Date:12/07/2025
Place: New Delhi

Date : 12.07.2025 | Place : Agra, Uttar Pradesh,

Sdi- Authorised Officer, Mahindra and Mahindra Financial Services Ltd.

Mahincra FINANC

Registered Office: al Galeway Bullding, Appollo Bunder, Mumbal- 400 001,
Corporate Office: at B Wing, 3rd Floor, Agastya Corporate Park, Piramal Amiti Building, Sunder Baug Lane
kamani Junction, Kurla West Mumbai- 400 070,

DEMAND NOTICE UNDER SECTION 13 (2) OF SARFAESI Act, 2002

Whereas you the below mentioned Borrower's, Co-Bormowar's, Guarantor's and Morgagors have availed loans from Mahindra and Mahindra Financial Services Ltd by mortaaging
your mmavable propertes. Consequent to default committed by you all, yvour lnan account has been classified as Mon-performing Asset, whereas Mahindra and Mahindra Financial
Services Ltd being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcemeant)
Rules 2002, issued Demand notice calling upon the Bomower's/Co-Borrower's/Guarantor' sMortgagors as mentioned in column No.1 to repay the amount mentioned in the notices
with future interest thereon within 60 days from the date of notice.

Hpe o ol Loan Account No. Detalls of the Security ‘;";;*“ﬁ Aewaint e
Guarantor/Martgagor & Loan Amount 10 be enforced Notice date As on
1. Mr. Sanjeev Sanction Letter bearing Ref,No, 2376093 [Mortgaged Immavable Property details; ITEM NO-1 - Al the|Date of NPA:|  Rs.20,73,793.45/-
{Borrower) Dated: 28.05.2019, piecs and parcel of the Gher (Commercial Property) beanng PIDNo.| 11.05.2022 | (Rupees Twenty Lakh
Loan No. [Coniract No, 143C 11440345 having an area of 425 Sq. Yds. (part of MCK No Seventy-Threa Thousand
2. Mr. Baldev Raj |SBLOOT 9180352, 1305/18), situated at Devigerh Rosd, Kaithal, Haryana-136027.| Demand Sayen Hundred and
(Co-Borrower| Loan amount Rs.12,38,756)- (Rupees  |Bounded as follows: On or Towards East by: - Mis. Jindal Rice| yotice Date: Ninety-Three and Forly-
' Twelve Lakh Fifty-Eight Thousand Seven |and General Mills., On or Towards West by: - Road, On or| g 072025 | Five Paisa only) As on
Hundrad and Fifty-Six Only) Towards North by: - Rasta (Road)., On or Towards South by: - 28.06.2075
Wiz, Jindal Rice and Ganeral hills

Motice is therefore given o the Bomower Co-Bormower! Guarantor & Morlgagor as menbonad in Colemn Mo, 1, calling vpon them o make payment of the aggregate amount az shown in
column No.5, againstall tha respactive Borower! Co-Borrower within 60 days of Publication of this notice as the said amountis found payable i relation 1o the respective loan account as on
the date shown in Column No 5, Itis made clear thal il the-aggregate amaunt logether wilh fulurs inlerest and other amounts which may become payatie lill the date of paymend, is nol paid,
Mahindra and Mahindra Financial Services Ltd shall be conatrained to take appropriate action for enforcement of secunty interest upon properties as described in Column No 3, Please
nate hat this publication i made without prejudics 1o such fighis and ramedies as ara available to Mahindra and Mahindra Financlal Services Ltd against the Borower's Co-Borrower's/
Guarantor's! Morgagors of the said fimancials under the law, you are further requesied fo nole that as per secion 13013) of the said act. you are restrained’ prohibiled from despasing of or
dealing with ’rb_eabd}'m security or fransfeming by way of sale, lease o othenvise of the sacured assetv-it*‘m{pﬂurcun&entuf Secured Credibor,

Date: 12.07.2025 | Place: Kaithal, Haryana.

Sdi- Authorisad Officer, Mahindra and Mahindra Financial Services Ltd.

epaper.financ:aiexpres&.ann". &

New Delhi
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